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UKPCB LEGALCELL <ukpcblegalcell@gmail.com>

Compliance of Hon'ble NGT order dated 19.11.2025 in OA No. 95 of 2025-Deepak Kumar V/s State of Uttarakhand
1 message

UKPCB LEGALCELL <ukpcblegalcell@gmail.com> Wed, Nov 19, 2025 at 3:57 PM
To: rokueppcb2018@gmail.com, Sompal <sompals2@gmail.com>

Dear Sir

In the above subject matter Hon'ble NGT has directed
  UKPCB is directed to verify compliance status of respondents no. 6, 7 and 8 with respect to remedial measures claimed by them to have been taken for compliance of the
environmental norms and to file a report in this regard within 10 days. 
 List on 04.12.2025 for final hearing.  

you are requested to pls send the compliance within time. This is being sent after approval of competent authority

Dr. R.K. Chaturvedi

--
LEGAL CELL
From the Office of
Member Secretary
Uttarakhand Pollution Control Board
Gaura Devi Bhawan
46-B I.T Park
Sahastradhara Road
Dehradun (Uttarakhand) - 248001

Order OA _95_2025 19-11-2025.pdf
79K
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